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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 533/2022 "I

In the matter of:

Ajay Kumar S .Applicant
|
‘

|
Govt. of NCT of Delhi ...Respondents

Versus

ACTION TAKEN REPORT ON BEHALF OF DEJLHI POLLUTON
CONTROL COMMITTEE IN COMPLAINCE TO THE ORDER

|
DATED 02.09.2022.

IT IS MOST RESPECTFULLY SHOWETH: |
|

|
. That this Hon'ble Tribunal took up the above referred matter on 02.09.2022

and was pleased to direct the DPCC and Deputy Commissioner (North
West), Delhito take action about 4 factories making thin plastic carry bags
from the basement to top at DSIIDC, Bawana, Delbi. In the original
application received from this Hon'ble Tribunal addre;‘-sses of the unit is
mentioned as N-132, N-134,N-135 and N-136, sector—lJ Bawana Industrial

Area, Delhi-110039.

|
. That the area falls under the jurisdiction of Deputy Corpmissioner (North),
hence in place of Deputy Commissioner (North West), Deputy
Commissioner (North)officials were called. |
. That a joint inspection of the site was carried out 0£1 09.11.2022by the
representative of DPCC official and Revenue Departm!ent official. During

the inspection it was observed that:

1. M/s HK Industries N-132 Sec-1, DSIIDC ?awana Industrial
|

Area.




| &

e Unit found in operation and engaged in iactivity of the
Manufacturing of carry bags and plastic packaging material.

e Thickness of Carry bag which was found beiné manufacturing
during inspection is 84 microns and of packaging material is 105

microns. |

e As per record unit has obtained registration unf'éier PWM Rules,
2016. ‘

e Unit is running with valid CTO ( 13.09.2032) or the activity of
“manufacturing of carry bags and plastic packin% material”

e No Violation Observed with respect to consent afnd PWM Rules.
|

. M/s HK Industries N-134, Sec-1, DSIIDC Ba‘éwana Industrial

Area. |

e Unit found in operation and engaged in the é,ctivity of Plastic
|
Packaging material.

e Thickness of Plastic packing material which was found being

manufacturing during inspection is 79 microns.
|

e As per record unit has obtained registration under PWM Rules,
i
2016.

e Unit is running with valid CTO ( 29.07.2029) for the activity of
“manufacturing of plastic packing material”

e No Violation Observed with respect to consentfand PWM Rules.

|
. M/s HK Industries N-135 ,Sec-1, DSIIDC Bawéna Industrial
Area. |

e Unit found in operation and engaged in the activity of Plastic
Packaging material. |

e Thickness of Plastic packing material whic:h_‘i was found being
manufacturing during inspection is 86 microns.

e As per record unit has obtained registration under PWM Rules,
2016. .‘

e Unit is running with valid CTO ( 29.07.20293 for the activity of
“manufacturing of plastic packing material” |

e No Violation Observed with respect to consent and PWM Rules.
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4. M/s HK Industries N-136, Sec-1, DSIIDC Bav_;f_ana Industrial

|
|
e Unit found in operation and engaged in [the activity of

Area.

Reprocessing of plastic waste/ PVC without Wa%bing.

e (Channelization with hood and duct provicfed for process
emission. |

e As observed unit is using rejects of Plastic;' bags and other
packaging material/ scrap for manufacturing of p‘lastic Granules.

e Unit has applied for CTO on 07.10.2022 fot the activity of
“Reprocessing of waste Plastic from plastlc scrap without
washing” =

e No Violation Observed with respect to consent and PWM Rules.

Copy of the joint inspection report dated 09.11.2022 along\?ivith photographs are
|
enclosed herewith as ANNEXURE-1 (Colly). |

4. The present status report may kindly be taken on record. |

I
|
|
|
|
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b DELHI POLLUTION CONTROL COM]VIITTEE

: DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
& L T ) 4 4™ & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
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Inspection Report

T Name & Address of the Unit
N=B2 sa:.)@w.ﬂ.w.mumﬁ..

RBamana. lrd/us,\*ma) Preea .

25 Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

3. Date of Inspection

4. Name & Designation of the Persons
contacted at the industry

3. Kind of Industry

6. Product & Capacity

ﬁ’ﬁ*
7 Main Raw Materials i3 0 1eg P‘: P)Q‘SHC——— @aqmﬁ.ggc':@s}\)
8. Water Pollutingr } Yest/

ETP qutalled Yes/No| Nfs

9. Air Pollution ; Yesm( ECS Ir)stalled Yes/No | |\‘T]§ ’
10. Details of Stack Height (Abave G L iaa (Above 2.8 by PRacagte
(Furnace/Boilers/Others) |
11. Type of Fuel Used EWL\\_&: .........................
1
12. A. Source of Water Supply DJBfNDMCf'DSﬁ’D‘C/B(;JlTEWGH/T ankers/Otfers
B. Effluent Discharge (a) DQDZ{UC/ Trade Efﬂlmnt
(b) Unit connected to Conveyance System:Y'es/No
(¢) Discharging into. S&kﬂm ..............
13: Status of Consent {If Any}
14. D.G. Set(s) {if Any}
13, Plot Area
16. Labour
1575 Machinery




18.

19.

20.

21

22,

Detail of Power Connection
Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste

Details about Hazardous Waste

(a) Status of Authorization {if
any}

(b) Display Board Provided

(¢)  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(e)  Whether container stored kept
in an isolated area

(f)  Whether Hazardous Waste is
being stored on-pucca floor &
in covered area

(g)  Whether date on which storage
began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

(i) Category of Hazardous
Waste as per the Schedules
LII and III of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum)

Remarks (if Any)

60026683437

k8. pan. Racod

Yes/Ne/

Yes/No

Yes/No
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Yes/No

- o W \ w i Fha. ackw
Dm-\rmL n h:mn on ang g%ﬂq‘d Plosiic kxl

K ’Qj,ﬂ \ @Dnmsw

Js

o

(Yt c_‘?ﬂ\g'

T

{

u:-hldm.oo-g u\"é %)
cENY uﬂd %k‘“‘-hba

No viel Yo obg,e:ru/_cé D% ¥ Conserd 2 PWMNulog

Signatures, Name & Designation
officials. ﬂﬂ 1 2

-------------------

of inspecting

\



GPS Map Camera

New Del hl, Delha India

143, DSIDC Industrial Are:a,Pcrq.kaigN Sector
1, Bawana, New Delhi, Delni 110039; Indis
Lat 28.786126° '

Long 720485

09/11/22 1

143 DS!!DC En'_ stnal Area PocketN Sector1

AM GMT +0B:30

Delhi, Indla

142 Pecketl\ {, Sector 1, Bawana, New".elhl,

Bawana, New Dalhi, Delhi 110039, indla . : Delhi 110039, India

Lat 28, 786125"’

Long 770465668 :
. OQ{T'I}?.Z 11 42 A M GMT +05 30

28.786069°
19 77046527°
122 11:43 AM GMT 40530

Photographs of M/s HK Industries N-132 Sector 1 DSIIDC Bawana Industrial Area Delhi —

'ijz 10039 Dated 09.11.2022




NGIT Cose Of Na. 533 2022, “Qjaa burvod Vs Grovt: Q%NC\UDM“ )

DELHI POLLUTION CONTROL COI\MT'If‘tEE

DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI) G
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Inspection Report !
i
!Z
1. Name & Address of the Unit Mis . P K. ToouSy e
e = L BT S dra?’cr"l D
Roarsana I\(M%Eﬂq.) ..........
: |
p‘ B0 22 VN e e T
I
s Owner/ Partner’s Name & Contact Cﬂb COLH\QJD
Details(Phone & E-mail)
3. Date of Inspection
4. Name & Designation of the Persons
contacted at the industry
3 Kind of Industry
6. Product & Capacity
% Main Raw Materials L D PE ? \C’.—B‘ﬁ é.e_l'aa[\&&—%
8. Water Polluting Yes/No/ ETP Id?talled : Yes/No | NQ
; \
9. AirPollution vesn¥s™ ECS Installed : Yes/No ING
‘ | S
10. Details of Stack Height (Above G L)l i (Above R.L.)..........
(Furnace/Boilers/Others) ‘
1}l Type of Fuel Used
12.  A. Source of Water Supply DJB/NDMC/DSIIDC/Borcwell/Tankers/Others
B. Effluent Discharge (a) wa@c/ Trade Efﬂuent
|
(b) Unit connected to Conv:?yance System: Y@o
(¢) Discharging into. g—(?-&«*-%.siﬂ ...............
13. Status of Consent {If Any} C_-‘_O C()"I w\> l—tb ‘7—‘.3 .......... l ..... [102q
14. D.G. Set(s) {if Any}
15.  Plot Area
16. Labour
17. Machinery




18.

19.

20.

21.

22,

Detail of Power Connection
Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste
Details about Hazardous Waste

(a) Status of Authorization {if
any}

(b)  Display Board Provided

(c)  Whether Hazardous Waste
is stored in Leak proof
container ’

(d)  Whether container marked with
specified label

(¢)  Whether container stored kept
in an isolated area

(0 Whether Hazardous Waste is
being stored on pucca floor &
in covered area

(g)  Whether date on which storage
began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

(i) Category of Hazardous
Waste as per the Schedules
LII and III of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum)

Yes/No
Yes/No

Yes/No

Yes/No

Yes/No

o

Remarks (if Any) i
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Inspection Report

|
s Name & Address of the Unit - M/s & \)\ M-\ g-’ﬁl'{.ﬁ% ................
N=13%5. Seskom —h THIDC

ww .....

2. Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

3. Date of Inspection

4. Name & Designation of the Persons
contacted at the industry

5. Kind of Industry

6. Product & Capacity Tk A R

7. Main Raw Materials : L—L— DP E Po‘é—\_‘ﬁ-« (TLB'M

8. Water Polluting : Yest-(/ ETP Installed Yes/No | N Pr

9. Air Pollution : Yes/N\b/ ECS Installed : Yes/No | NP‘-

10.  Details of Stack Height : (Above G.L.).7o. ... (A;bove Rk
(Furnace/Boilers/Others)

11.  Type of Fuel Used : E‘.LQ.C}'BX‘C—\ : G RRR R

12: A. Source of Water Supply : DJ B/NDMC/DS'I/E‘/Boﬁewell/Tankel 's/Others
|
B. Effluent Discharge 3 (a) Don@c/ Trade Efﬂu:ent

(b) Unit connected to Convéyance System: \’e/s/No

13. Status of Consent {If Any}

14. D.G. Set(s) {if Any}

15 Plot Area
16. Labour

17. Machinery

...........................................................




18. Detail of Power Connection
19, Whether Unit found in Operation

20. Status of Registration under Plastic
Waste Management Rules, 2016

21. Whether Generating Hazardous Waste
29, Details about Hazardous Waste

(a)  Status of Authorization {if
any}

(b) Display Board Provided

(c)  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(¢)  Whether container stored kept
in an isolated area

()  Whether Hazardous Waste is
being stored on pucca floor &
in covered arca

(g)  Whether date on which storage
began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

(i) Category of Hazardous
Waste as per the Schedules
LIT and 111 of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum)

Remarks (if Any)
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Inspection Report [ @
9 Name & Address of the Unit : M/s X ind)-lé*‘o“'@% ..................
N30, Secdeim L DS LIDC
Brsasra. thqﬁ Prmea
2 Owner/ Partner’s Name & Contact
Details(Phone & E-mail)
3. Date of Inspection
4. Name & Designation of the Persons
contacted at the industry
5. Kind of Industry
i Product & Capacity : '
7 Main Raw Materials : P) 0-%"‘\(; S C.BQ&D ......................
8. Water Polluting : YesMNo™ ETP In‘];talled Yes/No| NK
9, Air Pollution . : \Y(S’/NO ECS Irgg.talled :‘Ye/sto
10.  Details of Stack Height : (Above G.L.)..... ... (A;f;ove R.L). f\-&-qau.»&b‘ :
(Furnace/Boilers/Others) i
1'1 . Type of Fuel Used : o EJ—Q.LH L{b’a’. ........................
lé. A. Source of Water Supply : DJB/NDMC/DS‘IE‘)C/BOI*;:Wel[/Tankels/Otllers
B. Effluent Discharge : (a) estic/ Trade Efﬂant
I
(b) Unit connected to Convgyance System: \éfNo
(c) Discharging into <= ........................
13. Status of Consent {If Any} : Ay COMB—Q« w\_ﬁ— _O—?‘ \D\ 22
14. D.G. Set(s) {if Any} § No.=C€apacity..To . KVJA Acoustic: Yes/No
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15.  Plot Area : 3\5@&%”){ ........................
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17. Machinery { * E)QMQJ‘J AT b ..................
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18. Detail of Power Connection
19. Whether Unit found in Operation

20. Status of Registration under Plastic
Waste Management Rules, 2016

21, Whether Generating Hazardous Waste

22, Details about Hazardous Waste

(a)  Status of Authorization {if
any}

(b)  Display Board Provided

(¢)  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(e)  Whether container stored kept
in an isolated area

()  Whether Hazardous Waste is
being stored on pucca floor &
in covered area

(g)  Whether date on which storage
began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

(i) Category of Hazardous
Waste as per the Schedules
LIT and III of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing etc,

(k)  Quantity (Ton/Annum)

Remarks (if Any)
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Yes/No
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Photographs of M/s HK Industries N-136 Sector 1 DSIIDC Bawana Industrial Area Delhi — 110039 Dated 09.11.2022
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